
Em ployees’ F am ily Pension (2nd 
Amndt.) schem e, 1970
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THE MINISTER OF LABOUR 
(SHRI RAGHUNATHA REDDY): I
beg to lay on the Table a copy of the 
Employees’ Family Pension (Second 
Amendment) Scheme, 1976 (Hindi 
and English versions) published *n 
Notification No. G.S.R. 427 in Gazette 
o f India dated the 20th March, 1976, 
under sub-section (2) of section 7 of 
the Employees’ Provident fund and 
Family Pension Fund Act, 1952. 
[Placed *» Library. See No LT- 
10674/76.]

Bombay Electricity Duty (Gujarat 
Amendment) Act. 1976
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[Placed in Library, See No LT-
10671/76.]

Tamil Nadu Additional Assessment 
and Additional Water-cess (Amend

ment) Act, 1976
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[Placed in Library, See No. LT- 
10670/76.]

Notification under Customs Act, 
1962 with Explanatory Memorandum

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING 
(SHRI PRANAB KUMAR MUKHER- 
JEE): I beg to lay on the Table a 
copy of Notification No. 66/76-Cus- 
toms (G.S.R 292(E)] (Hindi and 
English versions) published in Ga
zette of India dated the 14th April, 
1976 under section 159 of the Customs 
Act, 1962 together with an explana
tory memorandum. [Placed in Lib
rary. See No, LT-10676/76.]
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LEAVE OF ABSENCE FROM TH* 
SITTINGS OF THE HOUSE

MR. SPEAKER: Th« Committee 00 
Absence of Members from the Sittings 
of the House in their Twenty-sixth 
Report have recommended that leave 
of absence bto granted to the follow-

APRIL 14, 1976


